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PAPERS LAID ON THE TABLE

Notification under Indian Rallways Act

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN
CHOUDHURY) : I beg to lay on the
Table, a copy of the Railway Accidents
(Compensation) (Amendment) Rules,
1984 (Hindi and English versions)
published in Notification No, $.0. 171
(E) in Gazette of India dated the 20ih
March, 1984, under sub-section (3) of
section 82J of the Indian Railway Act,
1980.

[Placed in Library, See No. LT-8138/84]

Review on and Annual Report of National
Textiles Corporation, Ltd., New Delhi for
1982-83

THE MINISTER OF COMMERCE
AND OF THE DEPARTMENT OF
SUPPLY (SHRI VISHWANATH
PRATAP SINGH) ; I beg to lay on
the Table, a copy of cach of the follow-
ing papers (Hindi and English versions)
under sub-section (1) of section 619A of
the Companies Act, 1956 ;—

(1) Review by the Government on
the working of the National
Textile Corporation Limited,
New Delhi, for the year 1982-
83 and of its nine Subsidiary
Corporations for the ycar 1981-
82 and 1982-83,

(2) Annual Repor of the National
Textile Corporation Limited,
New Delhi, for the year 1982-83
nlongwith Audited Actounts
and the comments of the
Comptroller “and Auditor'
General thereon and of i



